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 Seventeenth  Loksabha

 Title:  Regarding  compensation  to  farmers  who  lost  their  crops  and  lives

 due  to  untimely  rains  and  hailstorms  in  Bihar  and  Uttar  Pradesh-Laid.

 SHRI  JAGDAMBIKA  PAL  (DOMARTIYAGANJ):  Due  to  untimely

 rains  and  hailstorms  in  various  parts  of  Uttar  Pradesh  and  Bihar,  90%  of

 vegetable,  70%  of  mustard  and  60%  of  wheat  crop  has  been  destroyed

 along  with  the  death  of  at  least  6  persons,  which  has  led  to  an  estimated

 loss  of  about  Rs.255  crore  and  due  to  which  the  farmers  in  this  region

 are  under  extreme  stress.  Although  the  hon’ble  Chief  Minister  of  Uttar

 Pradesh  has  already  pledged  support  in  this  regard,  however,  I  would

 like  the  Central  Government  to  look  into  the  matter  and  make  due

 assessment  of  the  loss  and  provide  necessary  support  in  the  form  of

 compensation.
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